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(iii) Notification G. S. R. No. 1262, dated
the 19th November. 1974, publishing the
Indian Forest Service (Pay) Third Amend-
ment Rules. 1974.

[Placed in Library. See No. LT-872S/74 for
(i) to fiii)]

Reports of tbe Comptroller and Auditor
General of India (1970-71) on Indian Drugs
and Pharmaceuticals Limited a:id
Hindustan Antibiotics Limited

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. P. SHARMA) : Sir, on
b;half of the Dy. Minister of Finance, Shrimati
Sushila Rohatgi, I beg to lay on the Table,
under clause (1) of article 151 of the
Constitution, a copy each (in Hindi) of the
following Reports of the Comptroller and
Auditor General of India for the year 1970 71 :

ii) Union Government (Commercial) Pan
X—Indian Drucss anil Pharmaceuticals
Limited.

(ii) Union Government (Commercial) Part
XI—Hindustan Antibiotics Limited.

[Placed in Library. See No. LT-8732/74]

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Reported crisis in Bhilai Steel Plant due to
dwindling stocks of coking coal
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THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES (SHRI
SUKHDEV PRASAD) Sir, in the first
quarter of this financial year, -----
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urgent public importance
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MR. CHAIRMAN : Please keep quiet. Let
the hon. Minister, who has started it, finish it.

[Mr. Deputy Chairman in the Chair]

THE MINISTER OF STL EL AND MI-
NES (SHRI CHANDRAJIT YADAV) :

wr?r snwr prr «tt STfrrw m,j %*R 5 str ft nf i Sir, in
the first quarter of this financial year, difficulties
were anticipated in the movement of coking
coal as of other raw materials as a result of the
strike in the Railways. Suitable adjustments in
the production plans of the steel plants were
made taking this into account in order to
conserve the stocks of coal. Asa result, a total
stock of 288,000 tonnes of coal in all the plants
was built up by the 1st of July. Production of
steel was increased thereafter, but the stocks of
coal were also maintained round about this level
till  .September-October as a result of
satisfactory position of supply. There was a
setback in supply in the month of October, as a
result of which the stocks fell in November.
The supply in November was slightly less than
the requirements at the current level of
production. However, following a major
accident on the 7th of December, at Chandil in
the South-Eastern Railways, the movement of
coking coal to Bhilai got reduced for two days
and, as a result, the stocks in Bhilai have gone
clown on the 10th of December to 32,000
tonnes or a little more than three days lequire-
ments. I understand, however, that the lines
have been cleared and that normal supply to
Bhilai has started again. It is hoped that the
stocks in Bhilai will be built up in the next few
days.

2. I have had detailed discussions with my
colleague the Minister of Energy in regard to
supply of coking coal to the steel plants, and
necessary steps for coordination are being taken
to see thai the supply is kept up at a satisfactory
level. My department and the Ministries of
Energy and Railways are working in close
liaison with a view to maintaining adequate and
steady supplies of coking eoal lo all the steel
plants. I would like to assure the



